IN THE HIGH COURT OF
ORISSA,CUTTACK

Institution of Applications for issue of Certified
Copies.

Report on :02-07-2024
Date : 02.07.2024

Name of the |c. c.C
Applicant Applied For

BLAPL- COURT
55662/ (02.07.2 Order Dtd. at
A bl b 4142/20 |S.K NAYAK c.o. No. 2 [ o0 Tl e
24 OLD )
B BLAPL- COURT (Se
55663/ 102.07.2 Order Dtd. BAIL- |at
2 155527 lo9a 6198/20 N SAHOO c.o. [wo. 2 | oSt e on 5 .
24 OLD
9)
B BLAPL- COURT (Se
55664/ [02.07.2 Order Dtd. BATL- |at
3 ona | loga 898/202 |B BEHERA c.0. |NO. 09406 2 ) e
4 11
12)
___ WPC (OAC (Se
4 [55671/ (02.07.2 |)- MR SAHOO c o ggURT Order Dtd. gianc at
2024 024 3759/20 Y : 2024-06-24 No-
11 h
17 1)
B WP (C) - COURT wrIiT | 5€
55672/ 102.07.2 Order Dtd. at
5 ona . lona 16234/2 |S K BEHERA c.0. |NO. 02390501 BRANC o
013 11 H-2
9)
- _ (Se
. [55673/ |02.07.2 53?5320 o e - ;gURT Order Dtd. at
2024 024 O : 2024-04-04 No-
24 11
9)
__- WRIT
BRANC | (Se
WP (C) - COURT H at
7 28514/ 8;407'2 6424/20 |S K BEHERA c.0. |NO. 2ggjfogffé (DIVI |No-
20 11 STON 114
BENCH |)
-2)
[ WP (C) - COURT WRIT |(Se
g 29675/ 102.07.2 10)30/50|s X BEHERA Cc.0. |NO. Order Dtd. BRANC |at
2024 024 2024-05-08
20 11 H No-




10

11

12

13

14

15

16

17

18

19

20

(DIVI |114
SION |)
BENCH
-2)
WP (C) - COURT wriT | (€
55676/ 102.07. Order Dtd. at
5024 lo2a 15218/2 M NAYAK NO. 5023-05-15 BRANC |~
023 11 H-2 7
WPC (ORA) (Se
COURT )\
55677/ (02.07. - Order Dtd. at
2024 024 1218/20 MAHADEV BEHERA NO- 15024-06-28 Branc |-
11 h
19 1)
(Se
55678/ 102.07. EXP- s M DR Order Dtd. at
2024 024 2/2023 (J) 2024-09-04 No-
1)
(Se
WP (C) - WRIT
55679/ 102.07. DR Order Dtd. at
2024 024 15409/2 M R SAHOO () 2024-07-01 BRANC | -
024 H-2
7)
(Se
CRLMP- WRIT
55680/ 102.07. DR Order Dtd. at
2024|024 104/201 M NAYAK (J)  |2023-02-16 BRANC |-
4 H-4
46)
(Se
WP (C) - WRIT
55681/ 102.07. DR Order Dtd. at
2024 024 15407/2 M R SAHOO () 2024-07-01 BRANC | -
024 H-2
7)
(Se
WP (C) -
55682/ (02.07. DR Order Dtd. at
2024  |024 9032/20 M DAS (J)  |2015-10-30 No-
12
7)
(Se
WP (C) - WRIT
55683/ 102.07. DR Order Dtd. at
024 024 15406/2 M R SAHOO () 2024-07-01 BRANC |-
024 H-2
7)
(Se
WP (C) - WRIT
55684/ (02.07. DR Order Dtd. at
2024 024 15402/2 M R SAHOO () 2024-07-01 BRANC |o -
024 H-2
7)
(Se
WP (C) - WRIT
55686/ 102.07. DR Order Dtd. at
2024 024 15499/2 |SUMIT SATPATHY () 2024-07-01 BRANC |~
024 H-2
7)
(Se
WP (C) - WRIT
55687/ 102.07. DR Order Dtd. at
5024 024 15447/2 M R SAHOO () 2024-07-01 BRANC No-
024 H-2
7)
WP (C) - WRIT |(Se
55688/ |02.07. DR Order Dtd.
15448/2 M R SAHOO BRANC |at
2024 024 024 (J) 2024-07-01 Heo No-




[ 7)
(Se
WP (C) - WRIT
55691/ 02.07. DR Order Dtd. at
21 5004 024 15445/2 M R SAHOO () 2024-07-01 BRANC |~
024 H-2
7)
_ (Se
ABLAPL-
55693/ |02.07. DR Order Dtd. at
22 15024 024 4880/20 [K K NATH (J) 2024-05-17 No-
24
7)
_ (Se
WP (C) - WRIT
55695/ |02.07. DR Order Dtd. at
23 5002 024 15479/2 M R BARIK () 2024-07-01 BRANC ||~
024 H-2
7)
_ (Se
WP (C) - WRIT
55698/ 102.07. DR Order Dtd. at
24 5004 024 15433/2 |C R NAYAK () 2024-07-01 BRANC ||~
024 H-2
7)
[ (Se
WP (C) - WRIT
55700/ |02.07. DR Order Dtd. at
25 5004 024 33502/2 IMANAS PATI () 2024-06-28 BRANC | -
023 H-2
50)
_ (Se
WA- WRIT
55702/ 102.07. DR Order Dtd. at
26 5004 024 494/202 |P.CH. DAS () 2024-06-26 APPEA |°
2 L
3)
_ (Se
WA- WRIT
55704/ |02.07. DR Order Dtd. at
27 5024 024 662/202|S.S.BISWAL () 2024-06-27 APPEA ||~
4 L
4)
_ (Se
CONTC-
55706/ [02.07. DR Order Dtd. CONTE |at
28 15024 024 246/201 B.K. PATI (J) 2024-06-28 MPT No-
4)
_ (Se
CONTC-
55708/ |02.07. DR Order Dtd. CONTE |at
29150214 024 249/201 S. DASH (J) 2024-06-28 MPT No-
4)
_ (Se
WP (C) - WRIT
55710/ |02.07. DR Order Dtd. at
30 5024 024 168/202 |B.K. PATI () 2020-01-27 BRANC |-~
0 H-1
1)
_ (Se
CONTC-
55712/ 102.07. DR Order Dtd. CONTE |at
3112024 024 217/201 G.C. SWAIN (J)  |2024-06-28 MPT  |No-
4)
[ conTc- M/S-SANTOSH KU. (Se
1 55715/ |02.07. 915400 MAHANTY, DR Order Dtd. CONTE |at
2024 024 23 M.K.PARIDA, (J) 2024-06-28 MPT No-
D.R.SENAPATI 6)
555716/ 02.07.2 |cONTC- |M/S.SANTOSH KU. DR Order Dtd. CONTE |(Se
2024 024 9147/20 |[MAHANTY, (J) 2024-06-28 MPT at




34

35

36

37

38

39

40

41

42

43

44

23 M.K.PARIDA, No-
D.R.SENAPATI 6)
CONTC- |M/S.SANTOSH KU (Se
55719/ |02.07. 9145/20 MAHANTY ’ DR Order Dtd. CONTE |at
2024  |024 o3 o ) PARADA (J) 2024-06-28 MPT gi—
WRIT
BRANC | (Se
WP (C) - H at
28;?0/ 8;407' 10285/2 K.K. NATH ?ﬁ) gggjfogfgé (DIVI |No-
024 STON 112
BENCH |)
_2)
WRIT
BRANC | (Se
WP (C) - H at
SSZil/ 8;407‘ 10285/2 |S. NAYAK 3§) gggjfozfgé (DIVI |No-
024 STON  [112
BENCH |)
-2)
WPC (OAC on (Se
55740/ 102.07. ) — DR Order Dtd. at
2024|024 3304/20 |1 -K- MOHANTA (3)  |2024-06-28  |[PTA"C Iyo-
h
16 1)
WPC (OAC o (se
55741/ (02.07.2 |)- M/S DINESH DR Order Dtd. eane 2t
2024 024 1857/20 KUMAR PANDA (J) 2024-06-28 hra € No-
17 1)
(Se
BLAPL-
55742/ (02.07.2 | 0o [KEDAR CHANDRA DR Order Dtd. BATL- |at
2024 024 o SARANGT (J) 2024-07-01 1 No-
3)
(Se
BLAPL-
55743/ |102.07. DR Order Dtd. BAIL- |at
2024 024 2886/20 |D SAHOO (J) 2024-06-28 1 No-
24
2)
MISC. |(Se
55744/ 102.07. 2???202 S ;gURT Order Dtd. APPEA |at
2024 024 . R oy 2023-01-12 L No-
SEC. |6)
MISC. |(se
FAO- COURT
55745/ |02.07. Order Dtd. APPEA |at
2024  |024 272/202 ANUPAM DASH 12“3 2024-07-26 L No-
SEC. |9)
MISC. |(Se
FAO- COURT
55746/ 102.07. Order Dtd. APPEA |at
2024 024 173/202 ANUPAM DASH gg’ 2024-07-26 L No-
SEC. |9)
MISC. |(se
55747/ |02.07. 522/202 I CH. SAHU ;gURT Order Dtd. APPEA |at
2024 024 s e oy 2024-06-28 L No-
SEC. |9)




45

46

47

48

49

50

51

52

53

54

55

56

57

MISC. |(Se
FAO- COURT
55748/ 102.07. Order Dtd. APPEA |at
2024|024 197/202 A.K. BARIK gg' 2024-06-28 L No-
SEC. [9)
MISC. |(Se
55749/ |02.07. g§2/202 . SHALN ;gURT Order Dtd. APPEA |at
2024  |024 . : 0y 2024-06-28 L No-
SEC. [2)
MISC. |(Se
FAO- COURT
55750/ |02.07. Order Dtd. APPEA |at
2024 024 i34/202 A.K. BARIK gg' 2024-06-28 L No-
SEC. [2)
MISC. |(Se
FAO- COURT
55751/ 102.07. Order Dtd. APPEA |at
2024  |024 206/202 P.K. BARIK 22' 2024-06-28 L No-
SEC. |5)
MISC. |(Se
55752/ (02.07. 532/202 AKSHYANSHU ;gURT Order Dtd. APPEA |at
2024 (024 ) SEKHAR NANDY oy 2024-06-28 L No-
SEC. |5)
) MISC. |(Se
55753/ |02.07. g?g/zoz s sanoo ESURT Order Dtd. APPEA |at
2024  |024 . : oy 2024-06-27 L No-
SEC. |2)
MISC. |(Se
FAO- COURT
55754/ 102.07. Order Dtd. APPEA |at
2024  |024 i50/202 A.K. NAYAK gg’ 2024-06-27 L No-
SEC. [2)
MISC. |(Se
FAO- COURT
55755/ (02.07. Order Dtd. APPEA |at
2024  |024 i53/202 A.K. NAYAK gg' 2024-06-27 L No-
SEC. [2)
MISC. |(Se
MACA- COURT
55756/ 102.07. Order Dtd. APPEA |at
o0a . losa ;10/202 SATYABHUSAN DAS gg. 093-01-19 . e
SEC. |6)
WP (C) - COURT writT | (5
55757/ 102.07. 11119/2 |1.D. SAHU NO Order Dtd. BRANC at
2024 (024 - : 2024-06-28 No-
024 23 H-2
7)
WP (C) - COURT wriT |'5€
55758/ (02.07.2 |0 ol ol canoo o Order Dtd. eane |2t
2024 024 : : 2024-06-28 No-
024 23 H-1
2)
WP (C) - COURT writT | (€
55759/ 102.07. Order Dtd. at
2024 |24 14412/2 |P.R. SWAIN NO. 9024-06-28 BRANC |~
024 23 H-7
5)
WP (C) - COURT WRIT |(Se
;8;20/ 8;407' 14395/2 |P.R. SWAIN NO. gggjiogfgé BRANC |at
024 23 H-6  |No-




[ 36)
WP (C) - COURT writ | (5
55761/ 102.07. Order Dtd. at
58 000 looa 14409/2 |P.R. SWAIN NO. 0206 o8 BRANC o
024 23 H-7 o)
B WP (C) - COURT wriT | (€
55762/ (02.07. Order Dtd. at
59004 lona 14405/2 |P.R. SWAIN NO. 02406 28 BRANC |°°_
024 23 H-7
5)
B WP (C) - COURT writ | (€
55763/ (02.07. Order Dtd. at
60 >052"" |ooa 14403/2 |P.R. SWAIN NO. 02062 BRANC |2
024 23 H-7 o)
B WP (C) - COURT wrIiT | 5€
55764/ 102.07. Order Dtd. at
611200a  lona 14399/2 |P.R. SWAIN NO. 020628 BRANC o
024 23 H-6
30)
B WP (C) - COURT wrIT | °®
55765/ 102.07. Order Dtd. at
622000 loaa 14392/2 |P.R. SWAIN NO. 02062 BRANC |~
024 23 H-6
30)
B WP (C) - COURT wrIT | o€
55766/ 102.07. Order Dtd. at
631200a " lona 13040/2 |S.K. PRADHAN NO. 020628 BRANC o
024 23 H-8
43)
___ (Se
BLAPL- COURT
55767/ 102.07. Order Dtd. at
64 5000 " lona 6323/20 B R MOHANTY NO. 5094-07-04 -
24 23
43)
B WP (C) - COURT writT | (5
55768/ [02.07. Order Dtd. at
65050 " looa 13053/2|S.K. PARDHAN NO. 020628 BRANC o
024 23 H-8
43)
B WP (C) - COURT wrIT | °€
55769/ 102.07. Order Dtd. at
66 2000 " lona 12931/2 |S.K. PARDHAN NO. 094068 BRANC |~
024 23 H-7
10)
B WP (C) - COURT wriT | (5
55770/ (02.07. Order Dtd. at
67 5o0a " loaa 12900/2 |S.K. PARDHAN NO. 50940608 BRANC |~
024 23 H-5
20)
B WP (C) - COURT wriT |'5€
55771/ 102.07. Order Dtd. at
68 050" looa 12480/2 |D.K. JENA NO. 02406 o8 BRANC |°°_
024 23 H-1
30)
B WP (C) - COURT wriT | (5
55772/ (02.07. Order Dtd. at
69 1205a"" |54 11949/2 M.R. DASH NO. 094-09-10 BRANC |=°_
024 23 H-4
27)
555773/ 02.07.2 [wp(c)- = DASH COURT |Order Dtd. WRIT |(Se
2024 024 11845/2 | " NO. 2024-09-10 BRANC |at




71

72

73

74

75

76

77

78

79

80

81

82

024 23 H-2  |No-
8)
WP (C) - COURT wriT | (5
55774/ 02.07.2 |1}, <5, [BIJAY KUMAR . o Order Dtd. eenne 3t
2024  |024 BEHERA . : 2024-10-07 No-
024 23 H2 S
(Se
WP (C) - COURT WRIT
28;15/ 85407‘2 11082/2 |G. SUNDARA c.0. |NO. BRANC Et_
024 23 H-1 ©
3)
WP (C) - COURT wriT | (€
55776/ |02.07.2 9103/20 |J.P. KAR c NO Order Dtd. BRANC at
2024  |024 e . : 2024-06-28 No-
24 23 H-3
11)
WP (C) - COURT wrIT | \°®
55777/ 102.07.2 Order Dtd. at
024 loga 13096/2 |S.K. PRADHAN c.0. NO. 0206 28 BRANC o
024 23 H-8
43)
WP (C) - COURT wrIiT | °€
55778/ [02.07.2 Order Dtd. at
001 losa 11474/2 M.R. DASH c.0. NO. 5094-09-10 BRANC |°°_
024 23 H-5
23)
WP (C) - COURT wrIT | '°®
55779/ 102.07.2 Order Dtd. at
>o2a . loga 11471/2 M.R. DASH c.o. [NO. 0240010 BRANC |°~_
024 23 H-5
23)
WP (C) - COURT wrIiT | °€
55780/ 102.07.2 |1 5343 /5 [pApMANAV BHUTIA |C.0. [NO. Order Dtd. BRANC |20
2024 024 2024-06-28 No-
024 23 H-3
11)
WP (C) - COURT wrIiT | \°¢
55781/ 102.07.2 Order Dtd. at
2024 oz 11468/2 [M.R. DASH c.o. [NO. 5 094-09-10 BRANC |~
024 23 H-5
23)
WP (C) - COURT wrIiT | 5€
55782/ 102.07.2 Order Dtd. at
So2a loga 14824/2 |P.K. SWAIN c.0. |NO. 020628 BRANC o
024 23 H-4
17)
WP (C) - COURT wrIT | °€
55783/ [02.07.2 Order Dtd. at
2024 |24 14528/2 |K.K. NATH C. NO. 9024-06-28 BRANC |~
024 23 H-1
1)
WP (C) - COURT wriT | 5©
55784/ |02.07.2 Order Dtd. at
024 looa 13383/2|S.K. PRADHAN c.0. NO. 020628 BRANC o
024 23 H-3
11)
WP (C) - COURT wrIT | o€
55785/ [02.07.2 Order Dtd. at
2024 |24 13105/2 |S.K. PRADHAN C. NO. 9024-06-28 BRANC |~
024 23 H-1
2)
183 [55786/ [02.07.2 [WP(C)- [S.K. PRADHAN  [C.0. [COURT [order Dtd. WRIT |(Se




84

85

86

87

88

89

90

91

92

93

94

95

2024 024 13101/2 NO. 2024-06-28 BRANC |at
024 23 H-1 No-
2)
M/S.SHARAT (Se
55787/ 102.07. WP (C) - |KU.DAS, RAJESH COURT order Dtd. WRIT at
2024 024 24222/2 RANJAN NO. 2024-06-27 BRANC No-
011 SAHOO, C.K. 23 H-4 16)
SAHOO, S MISHRA
M/S.SHARAT (Se
55788/ 102.07. WP (C) - |KU.DAS, RAJESH COURT order Dtd. WRIT it
5024 lo2a 24222/2 RANJAN NO. 5024-06-27 BRANC |~
011 SAHOO, C.K. 23 H-4 16)
SAHOO, S MISHRA
(Se
WP (C) - WRIT
55789/ 102.07. COURT |Order Dtd. at
2024  |024 13733/2|B. BEHERA NO. 6 |2024-07-22 BRANC 9o
024 H-7
44)
WP (C) - wrir | (5©
55790/ [02.07. 6803/20 ASHIS RANJAN COURT |Order Dtd. BRANC at
2024 024 MOHANTY NO. 6 [2024-03-22 No-
24 H-2
7)
_ CRIMI |(Se
55791/ |02.07. ;:E;If}/{g\o]z b % mamix ;gURg Order Dtd. NAL  at
2024 024 5 T OLb 9999-12-31 REVIS |No-
ION 2)
(Se
WP (C) - WRIT
55792/ |02.07. COURT |Order Dtd. at
2024 024 183/2021B.C. PANDA NO. 6 [2024-07-10 BRANC No-
4 H-8
56)
FAO- MISC. |(Se
55793/ |02.07. COURT |Order Dtd. APPEA |at
2024 024 i54/202 A.K. NAYAK NO. 6 [2024-06-27 L No-
SEC. |2)
FAO— MISC. |(Se
55794/ (02.07. COURT |Order Dtd. APPEA |at
2024 024 254/202 S. SAHOO NO. 6 [2024-06-27 L No-
SEC. |2)
FAO- MISC. |(Se
55795/ [02.07. COURT |Order Dtd. APPEA |at
2024 024 312/202 N.K. SATAPATHY NO. 6 [2024-06-27 L No-
SEC. |[2)
FAO- MISC. |(Se
55796/ |02.07. COURT |Order Dtd. APPEA |at
2024  |024 ng/ZOZ ANUPAM DASH NO. 6 |2024-06-27 L No-
SEC. |2)
FAO— MISC. |(Se
55797/ |02.07. COURT |Order Dtd. APPEA |at
2024 024 j53/202 S. SAHOO NO. 6 [2024-06-27 L No-
SEC. |[2)
55798/ |02.07.2 |ARBA- v. DAS COURT |Order Dtd. M.J.C |(Se
2024 024 13/2018 | ° NO. 6 [2024-06-20 at




[ No-
1)
55799/ 02.07.2 |CRLAT COURT |Order Dtd Iiiim a(lie
96 12024 024 §57/200 R.K. MALLICK — 1C.0- y6 6 12024-06-20 APPEA |No-
L 4)
B ABLAPL- (se
g7 [55800/ (02.07.2 oo/l . COURT |Order Dtd. BATL- |at
2024  |024 R Y+ INo. 7 |2024-03-06 2 No-
23
9)
_ (Se
BLAPL-
og 55801/ [02.07.2 | 2000 | IRAMESH CHANDRA | COURT |Order Dtd. BAIL- |at
2024  |024 o MAHARANA Y+ No. 7 |2024-07-01 2 No-
11)
_ (Se
ABLAPL-
55802/ |02.07.2 COURT |Order Dtd. at
2912024 024 6519/20 [P BEURA C-0- lNo. 7 |2024-07-01 No-
24
11)
_ (Se
ABLAPL-
10 55803/ (02.07.2 COURT |Order Dtd. at
0 2024 |024 6304/20 |RR NAYAK C-0- lvo. 7 |2024-07-01 No-
24
11)
_ (Se
BLAPI,—
10 /55804/ |102.07.2 COURT |Order Dtd. at
1 2024 |024 21447205 BARIK €0 lno. 7 |2024-07-01 No-
24
11)
R _ (Se
10 |55805/ [02.07.2 ?2?5320 s oas . COURT |Order Dtd. at
2 2024 024 Y- Iyo. 7 |2024-07-01 No-
24
11)
_ (Se
BLAPT,~
1055806/ |102.07.2 COURT |Order Dtd. at
3 2024 024 i19/202 B PARIDA €0 Ivo. 7 |2024-07-01 No-
11)
_ (Se
BLAPL-
10 /55807/ 102.07.2 COURT |Order Dtd. at
4 12024 |024 819/202 |JP KAR C-0- No. 7 |2024-07-01 No-
4
11)
[ WRIT
BRANC | (Se
WP (C) - H at
éo 28228/ 8;407'2 23981/2 |G.B. DASH C. ;gURs gggjiosfii (DIVI |No-
023 : STON [107
BENCH |)
-1)
_ (Se
BLAPT— at
10/55809/ |02.07.2 COURT |Order Dtd.
6 2024 (024 5633/20 N SAHOO €0 lNo. 7 |2024-07-01 No
24 107
)
110 [55810/ [02.07.2 [BLAPL- |J PRADHAN lc.0. [cOURT [order Dtd. [(se




|

2024 |024 2553/20 NO. 7 (2024-07-01 at
24 No-
107
)
(Se
BLAPL-
10 55811/ [02.07.2 COURT |Order Dtd. BATL- |at
8 12024 (024 5227/20 RK MALLICK C-0- lvo. 7 |2024-07-01 1 No-
1)
_ WRIT
BRANC |(Se
WP (C) - H at
éo 28?}12/ 8;407‘2 23981/2 [D. NAYAK C. ;gURg 2322%5&& (DIVI |No-
023 : STON [107
BENCH |)
-1)
N ABLAPL- (se
11 [55813/ |02.07.2 | ;') > |ASHOK KUMAR . COURT |Order Dtd. BATL- |at
0 2024 (024 SAHOO Y+ No. 7 |2024-07-01 2 No-
24
12)
_ WRIT
BRANC | (Se
WP (C) - H at
11 ;8514/ 8;1‘107‘2 23981/2 [D.D. MOHANTY  [C. ;gURg gggijSEgi (DIVI |No-
023 : STON  [107
BENCH |)
-1)
_ (Se
ABLAPIL- COURT at
;1 ;825/ 8;407‘2 6513/20 |SARAT DASH C.0. NO. 2 Sggjf()?fgi No-
24 OLD 107
)
CRIMI |(se
11 55816/ |02.07.2 |SRLAT COURT |Order Dtd. NAL  |at
3 12024 (024 %97/201 S-P. SAHOO C-0- lvo. 1 [0999-12-31 APPEA |No-
L 8)
n ABLAPL- (se
1155817/ |02.07.2 |/ ;"> [PABITRA KUMAR | COURT |Order Dtd. BATL- |at
4 12024 024 ” DUTTA Y+ No. 1 [2024-07-01 1 No-
1)
B ABLAPL- (Se
11/55818/ |02.07.2 6510/20 |S DASH c COURT |Order Dtd. BAIL- |at
5 2024 024 Y+ lNo. 1 [2024-07-01 2 No-
24
12)
N ABLAPL- (Se
1155819/ |02.07.2 |/~ [PABITRA KUMAR | COURT |Order Dtd. BATL- |at
6 2024 |024 o DUTTA ¥ lNo. 1 [2024-07-01 1 No-
5)
[ CRIMI |(Se
11 /55820/ |02.07.2 g?%ézol S.P. SAHOO c ;gURg Order Dtd. NAL at
7 12024 024 e : . 9999-12-31 APPEA |No-
7 OLD
L 8)
111 [55821/ [02.07.2 [ABLAPL-[s DaSH lc.0. [COURT |order Dtd. [(Se




2024|024 6507/20 NO. 2 [2024-07-01 at
24 OLD No-
8)
ABLAPL- COURT (Se
55822/ 02.07. 6504/20 |D PARIDA NO. 2 Order Dtd. at
2024 [024 " < 12024-07-01 No-
24 OLD
8)
WRIT
BRANC |(Se
We (C) - COURT H at
283?13/ 8;;}07‘ 13983/2 |J. SAHOO NO. 2 ESSEEOSESi (DIVI |No-
024 OLD STON  |105
BENCH |)
_l)
(Se
55824/ (02.07.2 [AoDAPL” COURT |5 rder Dtd. at
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